NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH

2"FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI

In the Court of Hon’ble Mr. Justice M. Venugopal, Member (Judicial), Hon’ble Mr.

DAILY CAUSE LIST DATED 09.11.2021 (TUESDAY)

COURT -II (VIRTUAL MODE)

10:30 AM

(Technical)and Hon’ble Dr. Alok Srivastava, Member (Technical)

V.P. Singh, Member

For Orders
S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | Shri Shyam Haribhau Sapkal & Ors. Gaurav Rana S.K. Jain-R1-2
No. 205 0f 2020 Vs. Hrishikesh Chitaley
The New Akot Cotton Ginning and V K. Singh-R1 to R6
Pressing Company Ltd. & Ors. Yahya Batatawala-
R1 & R2
For Directions
2. Comp. App. (AT) | Brice Town Planners Pvt. Ltd. Gauri Rishi Amit Bhatnagar-R1
(Ins) No. 1103 of | Vs. Gaurav Srivastava-
2019 Chidambaram Narayanam & Anr. R2
3. Comp. App. (AT) | Oyster Steel and Iron Pvt. Ltd. A K. Vali Shivam Wadhwa
(Ins) No. 1128 of | Vs.
2019 SMW Metals Pvt. Ltd.
4. Comp. App (AT) | Goutam Kumar Roy & Ors. Soumya Dutta Shruti Agarwal-R3
(Ins) No. 1120 of | Vs. Partha Sil-R4
2019 Dooteriah & Kalej Valley Tea Estates
Pvt. Ltd. & Ors.
5. Comp. App. (AT) | Genesis Club Ltd. Prashant Kumar Somya Jaitly-R2-R6
(Ins) No. 1129 of | Vs. Mukesh Gupta-IRP
2019 Rohtas Projects Ltd. & Ors.
6. Comp. App. (AT) | Partha Paul Om Prakash Amit Mahaliyan
(Ins) No. 1138 of | Vs.
2019 Kotak Mahindra Bank Ltd. & Anr.
7. Comp. App. (AT) | Vidya Educare Pvt. Ltd. Sanchit Garg Anand Singh Sengar
(Ins) No. 1143 of | Vs.
2019 Agroha Colourtech Pvt. Ltd.
8. Comp. App. (AT) | Oyster Steel and Iron Pvt Ltd. A K. Valli. Krishnendu Datta
(Ins) No. 1209 of | Vs.
2019 Laxmi Foils Pvt. Ltd.
9. Comp. App. (AT) | Kanchanben Rasik Bavariya Z.A. Siddiqui Rohit K. Aggarwal-
(Ins) No. 1237 of | Vs. R1
2019 VE Commercial Vehicles Ltd & Anr. Anup Kumar-R2




10. | Comp. App. (AT) | Oriental Bank of Commerce Vipul Maheswari Alok Dhir
(Ins) No. 1293 of | Vs.
2019 Helios Photo Voltaic Ltd.
11. | Comp. App. (AT) | LIC Housing Finance Ltd. Arushi Shreyas
(Ins) No. 1328 of | Vs. Edupuganti-R1
2019 CA Kannan Tiruvengadam & Ors.
12. | Comp. App (AT) | Shrem Residency Pvt. Ltd. Ayushmaan Bhutani
(Ins) No. 1335 of | Vs.
2019 GRG Estates Pvt. Ltd.
With
13. | Comp. App (AT) | Shrem Residency Pvt. Ltd. Ayushmaan Bhutani
(Ins) No. 1336 of | Vs.
2019 Shraman Estates Pvt. Ltd.
14. | Comp. App. (AT) | Deep Polymers Ltd. T Sundar Ramanathan| Sumesh Dhawan-R1
(Ins) No. 1394 of | Vs. Abhishek Anand-RP
2019 Bonus Plastics Pvt. Ltd. & Ors.
15. | Comp. App. (AT) | Rungta Business Pvt. Ltd. Ankur S.Kulkarni
(Ins) No. 179 of | Vs.
2020 Shradha Agencies Pvt. Ltd.
16. | Comp. App. (AT) | Lupin Dealers Pvt. Ltd. Ankur S Kulkarni Soumya Dutta
(Ins) No. 234 of Vs.
2020 Ashish Vincom Pvt. Ltd.
17. | Comp. App. (AT) | Empathy Infra & Engineering Pvt. Ltd. | Kanupriya Tiwari Sanjay Bhatt
(Ins) No. 240 of Vs.
2020 Bhuleswar Steel & Alloys Pvt. Ltd.
18. | Comp. App. (AT) | Punjab National Bank Debopriyo Maulik
(Ins) No. 266 of | (Through Sachin Rathi, Sr.Manager Hill
2020 Cart Road Branch, Siliguri)
Vs.
Kamalesh Kumar Singhania & Ors.
19. | Comp. App. (AT) | Sucden India Pvt. Ltd. Trideep Pais
(Ins) No. 304 of Vs.
2020 New Phaltan Sugar Works Ltd. & Anr.
20. | Comp. App. (AT) | Export-Import Bank of India (Exim Rakesh Gupta Shumesh Dhawan

(Ins) No. 136 of
2021

Bank)

Vs.

Raj Kumar Ralhan,

Resolution Professional M/S Parabolic
Drugs Ltd. & Ors.

(R1)
Abhishek Anand
(R3)




For Admis

sion (Fresh Cases)

21.

Comp. App. (AT)
(Ins) No. 831 of
2021

Mohammad Javed Sultan

Vs.

Pratim Bayal

RP, Emerald Mineral Exim Pvt. Ltd. &
Ors.

Mitalee Jesthi

Ajay Gaggar-R1
A.N. Tiwari-R2
Pratim Bayal-RP

22. | Comp. App. (AT) | Rajkumar Dhamdhere Rakesh K. Sharma Shweta Maske
(Ins) No. 864 of Vs. Shweta Busar
2021 ASK Energy Solutions Pvt. Ltd. & Ors. Amol Nehru-R1
Harshad S.
Deshpande-R2
23. | Comp. App. (AT) | Aashray Social Welfare Society & Ors. | Agnish Aditya
(Ins) No. 904 of | Vs.
2021 Saha Infratech Pvt. Ltd. & Ors.
For Admission (After Notice)
24. | Comp. App. (AT) | Rishi Kapoor Satish Rai Nipun Gautam —R1
(Ins) No. 579 of | Vs.
2021 Anand Sonbhadra
Resolution Professional of Shubhkamna
Buildtech Pvt. Ltd.
For Hearing
25. | Comp. App. (AT) | Damont Developers Pvt. Ltd. & Anr. Vishal Ganda Abhishek Anand-R1
(Ins) No. 35 of Vs. Sandeep Goel-RP
2021 Brys Hotels Pvt. Ltd. & Ors. Vidhan Vyas-R2
26. | Comp. App. (AT) | Mohammad Javed Sultan Kumud Shekhar Ajay Gaggar-R1
(Ins) No. 966 of Vs. Amar Nath Tiwari
2020 Emerald Minerals Exim Pvt. Ltd. & Ors. AN Tiwari-R2
Pratim Bayal-RP
27. | Comp. App. (AT) | Satya Prakash & Ors. Rakesh Kumar Charu Bansal
(Ins) No. 216 of | Vs. Prabha Simran Kaur-
2021 Bhusan Power & Steel Ltd. R1
Through Monitoring Agency & Anr.
28. | Comp. App. (AT) | Amit Wadhwani Kush Chaturvedi Girish Kedia
(Ins) No. 616 of Vs. Shivangi Kedia
2021 Global Advertisers & Anr. Mohit Chaudhary
Amir Ariswala-R1
29. | Comp. App. (AT) | Vinod Tarachand Agrawal Monaal Davawala
(Ins) No. 637 of | Vs.
2021 o
30. | Comp. App. (AT) | Registrar of Companies Shashank Bajpai
No. 212 0f2020 | Vs.
Sri Endrash Investment and Finance Pvt.
Ltd.
Copy to: -

1. Notice Board
2. Website: www.nclat.nic.in

By order of Hon’ble Chairperson

-sd/-

Registrar



http://www.nclat.nic.in/

